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Nultipurpose Schools in Rajasthan

1598. Bhri Damani: Will the Minis-
ter of Education mod Sclentific Be.
search be pleased to state:

(a) the number of multipurpose
schools at present in Rajasthan; and

(b) the amounts contributed to the
State of Rajasthan during the years
1988-57 and 1957-38 so far for the
multipurpose schools?

The Minister of State in the Minis.
try of Education mand Scientific Re-
search (Pr. K. L. Bhrimali): (a) 35.

(b) 1956-57 Rs. 8,83,880
1857-58 .. Rs. 18,000
(Till 6-12-57)

BRhopal Finds

1599. Shri Bishwanath Roy: Will
the Minister of Edmcation and
Scientific Research be pleased to state
whether it is a fact that some
materials of pre-historic age have
been found recently near Bhopal?

The Minister of State in the Minis-
try of Education and Scientific Re-
Search (Dr. K. L. S8hrimali): Yes, Sir.

Central Excise Department

1600. Shri Jinachandran: Will the
Minister of Finance be pleased to
refer to the reply given to Unstarred
Question No. 1622 on the 12th
Sepiember, 1957 and state:

(a) whether the question of
seniority of War Service Candidates
employed in the Central Excise De-
partment has been considered;

(b) whether the order issued in
December, 1955 has been given effect
to by the Madras Collectorate; and

(¢) if not, the steps taken to
expedite it?

The Deputy Mimister of Fimamce
(S3rl B. R Bhagat): (s) and (b). Tbe
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question of seniority of War Service
Candidates has been considered and
the Collector of Central Excise has
been asked on the 17th September,
1957, to implement the orders issued in
December, 1956. The Coliector of
Central Excise, Madras, is taking ac-
tion to implement these orders.

(¢) Does not arise.

Council of Scientific and Industrial
Research Workers Union

1601. Shri S. M. Banerjee: Will the
Minister of Education and Scientifie
Research be pleased to state:

(a) whether Counci] of Scientific
and Industrial Research Workers
Union, New Delhi has applied for
recognition; and

(b) if so0, the action taken thereon?

The Minister of State in the Minis.
try of Education mad Scieatific Re-
search (Dr. K. L. Shrimall): (a) Yes,

(b) The Urnion has not been recog-
nised by the Council of Scientific and
Industrial Research.

Homse Rent Aliowance in Mapmipgr

1602. Shri L. Achaw Singh: Will
the Minister of Home Affairs be
pleased to refer to the reply given
to Unstarred Question No. 160 on the
13th November, 1857 and state:

(a) whether there is any proposal to
grant the Government Servants
house rent allowance in view of the
housing difficulties; and

(b) if not, the steps being taken
to provide Government employees
with residential sccommodation?

The Minister of State in the Ministry
of Home Afiairg (Shri Detar): (a) No.

(b) As already stated in reply to the
earlier question, it ia diffioult to pro-
vide Government accommodation %o
all State Governments. Residential





